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B, category -and fit for C,-C, category. it is
stated that Applicant’s case for alternative
job is under active consideration of the
Respondents. Dr. Sarkar has drawn my.
attention to Annexure-E letter datied
08.06.2007 in support the fact stated by the
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IN THE CENTRAL AD MINFI'S‘TR‘A‘”T ' "RIBUNAL
GUWAHATI BENCH, GUWAHATI

. (An application U/S 19 of the Administrative Tribunal Act, 1985)

Shri Sanjib Kumar Deb

- Applicant
-Vs-
The Union of india & ORS
Respondents

SYNOPSIS

The applicant was working as constable RPSF in Lumding Division of NF Railway

under DRM, Lumding. He became victim of serious illness including ﬁulmonary tuber
|‘f\

classlsand left fibrothorax and ultlmately was operated, Chennau DECORTICATION OF

LEFT LUNG operation of Lung. Railway respondent including Railway doctors have
been very sympathetic, and after the operation he has been found medically unfit in B -B,
category and fit in-C -C, category. His case for alternative job is under consideration of the
respondents. He has now been kept in supernumerary post where there is no scope of

seniority and promotion. He prays for early appointment in alternative with fitness in C,,

C, category.
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GUWAHATI BENCH, GUWAHATL /ot

Original Application
VERIFICATION
Annexure A

- Annexure B,
Annexure B,
Annexure B,
Annexure C,

- Annexure C,
Annexure D
Annexure E
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-+ IN THE CENTRAL ADMINISTRATIVEERIBUNAL:* |

Ceptral At e Tribunal

GUWAHATI BENCH, GUWAHATI -

&
O.A. ng.‘.c’?.‘.(?....}/2007 ﬁG "

Shri Sanjib Kumar Deb

e d

- | Applicant
- VERSUS -
The Union of India & ORS
Respondents

LIST OF DATES

S Ne. DATE PARTICULARS

" 1 5/6/07 Applicant joined RPSF as ConstaBle at Lunipding

2 , 2004 ~Applicant fall sick.

3 14/6/04 Applicant undergone surgical operation at Sri
Ramachandra Hospital Chennai.

4 4/8/04 Applicant was declared medically unfit for B -B,
category but found fit for C,-C..

5 19/8/05 Applicant’s case was forward by Chief Security
Commissioner to GM (P) MLG/HQ '

6 5/6/07 Applicant submitted reminder application to DRM (P)

for providing alternative job.

7 8/6/07 Applicant’s case was forwarded to GM (P) by the CO/

IBN RPSF/Lum ding.

CFled \0\6
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An application U/S 19 of the Administrative Tribunal Act, 1 t'S S v eeh
) e e e e
0.A. No..oovrrrrreen 12007 ’g ’g .
Shri Sanjib Kumar Deb. é s
=
Son of Shri Karunamoy Deb 6. 4
. j 1
Buddha Mandir Lurf.ding £ °§3
Dist - Nagaon (Assam) f 3
. :
... Applicant 3 £
-VERSUS- L

1. The Union of Iﬁdia
Represe‘_nted-b“y General Manager (P)
N.F. Railway '
.Maligaon, Guwahati.- 11

2. The General Manager (P)

NF Railway

Maligaon Mmﬁ—"

1

3. The Divisional Railway Manager '

8 arsib kphDeb .

NF Railway
Lum' ding
4. The Commanding Officer
No. 1 Battalion
: RPSF,.Lum': ding.
5. Chief Security Commissioner
N.F. Railway
Maligaon. Guuwoakald -1t

... Respondents
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DETAILS OF THE APPLICATION : qggﬁr i w-

1.

PARTICULARS OF THE ORDER AGAINST WHICH THE

APPLICATION IS MADE:

This application is for posting in alternative job being medically decategorized,
found fit in C -C, category, unfit in B,- B, category.

JURISDICTION OF THE TRIBUNAL:

The applicant declares that the subject matter of the order against which he
wants reddressal in within the jurisdiction of the Tribunal.

LIMITATION:

The applicant further declare that the application is within the limitation period
prescribed in section 21 of the Administrative Tribunal Act 1985. |

FACTS OF THE CASE:

rd

4.1 That the applicant is a citizen of India and as such is entitled to the
rights and privileges guaranteed by the Constitution of India.
‘4.2 That his educational qqaliﬁcation is 10+2 Arts from North East Hill
University (NEHU) Shillong, Meghalaya. He is working in Lum: ding Division
of NF Railway as Constable RPSF under Commanding Officer No 1BN/RPSF/
LUMF DING, under the control of Divisional Railway Manager (DRM)
Lumbding from 1999.

In the year 2004 most unfortunately he felb seriously ill and was treated

@5

by the doctors of Lumiding with full care but he did not get rid of his and
he was constantly suffering. His office incli;dingv officers were very sympathetic
and helped him in all possible ways during his ailments Doctors of Railway
Hospital, Lumding were also very kind and treated him with utmost sympathy.
After long treatment it was diagnosed that he was suffering from Pulmonary
Tuberculosis chest diseases but unfortunately even after careful treatment he was

not cared from his ailment and his health did not permit him to discharge efficient

duties. He was physically and mentally deeply suffering.

N

Soevgrp KA Deb -
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43  That during the period of his serious sicknéss as explained above hie wa

“advised to go to Chennai for medical advise and treatment. He was taken to

Chennai and where he contacted and consulted doctors there. Ultimately he got

himself admitted in Sri Ramachandra Hospital, Chennai. In that hospital he was.

diagnosed to have left fibrothorax. Thereafter a major surgical operation of the

left lung of the applicant was done in that said hospital medically called

DECORTICATION OF LEFT LUNG. After the surgical treatment he was:

released from the hdspital.
Copy of the certificate dated 24/6/2004
from the Sri Ramachandra Hospital -is
enclosed as Annexure A.
4.4. That after his return from the above Hospital after the ;)beration he came
back to Lumfjding and reported to the Railway doctors in the Railway Hospital,
Lumbdiné. The Railway medical officers were very sympathetic and careful for
his recovery and offered him all medical help and ultimately he was given fit
certificate to resume duty but unfortunately he was declared unfit in B, and
B, category, as a result he was not eligible for the post he was holding as being
medically unfit. |
Copies of the findings of the Medical
Officers of the N.‘E. Railway are
enclosed as Annexures B, B, and B,
4.5. That on recommendation of the medical officers b'eing unfit in B -B,

category he has been medically decategorised for alternative job, being fit in

- C-C, category. It is stated that Railway respondents are very sympathetic and

kind, and after the medical decategofization he has been kept his posting in
alternative job. He was informed that attempt is being made to post him in Rangia
Division in alternative post of C -C, category in a civil post.
Copy of the letter dated 19/8/2005
from C.S.C. N.F. Railway to G.M. (P)
Maligaon (HQ) is enclosed as

Annexure C.

SAnsih kh Deb .
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4.6  That the applicant is now working i 4 supemumefafy post. He has no

PERET T

scope of seniority and promotion in service. He had added expenditure due to
his post operative care. He submitted a reminder representation déted 5/6/07 to
the Divisional Railway Manager (P). It is stated that he had already applied
for alternative job earlier. The respondents have been sympathetic for his cause.
In his representation dated 5/6/2007 for his alternative jbb he again requested
for alternative job..It is stated that the letter reference no. E/2006/2/Pt. 'V (6)

dated 6/6/2006 mentioned in the said représentation should be E/2005/2/Pt. V

(C) he expresses regret to the respondents and this Hon’ble Tribunal for his -

clerical mistake.
Copy of t'he representation dated 5/6/
2007 is enclosed as Annexure D.
47  That by letter dated 8/6/2007 from the commanding officer 1BN, RPSF,
Lumbding to the General Manager (I) this case has been referred to stating
that he is working against 'supemﬁmerary post an_d till now he has not been
provided any alternative job. His application dated 5/6/2007 was also sent to
the GM (P) N.F. Railway, Maligaon.
| Copy of the letter dated 8/6/2007 is

enclosed as Annexure E.

4.8 That the applicant humbly states that he is 'grateful to the respondents
‘and the Railway, Medical Officers for whose sympathy and consideration he

- could overcome the ailment and now serving with scope of alternative job. It -

is stated that Railway respondents have already given alternative jobs on medical

'ground to some of his colleagues of RPSF, in civil posts in other departments.

In RPSF there is no post in C-C, category. Delay in posting in alternative
job in the circumstances shall cause loss to the applicant in his service. This
application is filed bonafide and for cause of justice.

GROUNDS WITH LEGAL PROVISION: -

(i) For that the applicant is entitled to alternative job on medical

decategorization.

gan/'/;é KADeb .
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(ii)  For that persons in similar circumstances jave beenvposted in civil post

being fit in C -C, category.
(iii) For that the Railway respondents are already considering his case for
posting in alternative post as prayed for.

DETAILS OF THE REMEDIES EXHAUSTED:

The applicant declares that he has exhausted all the remedies available to him

- and there is no other alternative remedy available to him.

MATTERS NOT PENDING WITH ANY OTHER COURT:

The applicant declares that there is no case pending any other Court/Tribunal.

RELIEF SOUGHT FOR:

Under the circumstances, the applicant therefore prays for the following reliefs.

The applicant may be posted in alternative job for medical decategorization.

INTERIM RELIEF SOUGHT FOR:

There is no interim prayer of the applicant. He prays for expeditious posting
in the alternative job.

PARTICULARS OF BANK DRAFT/POSTAL ORDER:

1.P.O. No. S TOERLERAA (RN FEAF TR (Raan) FILF TUED
DATE C L RRAS F
PAYABLE AT  : .. 2P0 Swenohsty
ISSUED FROM : .59 Guwsohoby |

LIST OF ENCLOSERS:

As stated in the index

Savsib kK 2D
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VERIFICATION

I Shri Sanjib Kumar Deb, Son of Shri Kafunamoy Deb, aged about 31
years working as Constable under Commanding Officer RPSF 1ST BN Luniiding under
Divisional Railway Manager, Lumbding, resident of Buddha Mandir Lumbding, do
hereby verify that the contents of paras 1, 4, 6 to 11 are true to my.personal knowledge

and paras 2, 3 and 5 believed to be true on legal advice and that I have not suppressed

any material fact.

Date : 2%/ujoF | sQ“]’b V\/Lbob

Place : Grows ool Signature
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! June 24, 2004 . _ |
! |
To Whomsoever It May Concein
| - i
This is to certify that Mr K R SANJIB DEB, aged 28 years, was diagnosed to have et .+ -

fibrothorax for which he underwent DECORITICATION OF LEFT LUNG on 14.00.04. Ho had a
smooth and uncventful recovery and was discharged on 23.06.2004. He has been advised a period -

of rest for a month and to abstain from strenuous activities for three months. |

. /K.fl«@ Q,;Z_O_IC'\(;%’_,\f/,

Dr K R Balakrishngn =

Professor & HOD - Curdio Thoracic Suigery
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NORTHEAST FRONTILR RAILWAY o

OFFICE OF THE CHIEF SECURITY COMMISSIONER =
- MALIGAON, GUWAHATI-781011

. - g
B 2676020 FAX: 036125703 76
' ¢

‘ .- A "._._.A ) N s . ‘ . . I
' No.: P/E{Q’ZWSI_\?{,_/PLIV/EB ' - Friday, August 19, 2005 -
I R . : : I

. '1‘»0,. :' . H ‘ ' ) . '.'“
GM (P)/MLG HQ

'N. F. Rallway. .. \

 Sub:. Pfovldlng an alternative job to Sri Sanjeeb Kr. Dcb,
o rConsLI(MD)_lOJ}S ‘A’ Coy 1" BN/RPSF/LMG.

" Ref:. Railway Board’s letter No. 2005/S/ABE/R/10 dL. 01.08.05

D -"A..‘ i Indel ‘ "cc':rclaly/ABE/RailWay Board has forwarded a letter for providing an alternative
. - job:;?frg';;:_slr‘j;_S: K. Deb, Constable/10335 of ‘A’ Coy 1" BN/RPSI/LMG, who has been dcclarqdi‘
{ Mcg{‘cdt,l'ymmt in ‘category ‘B’ and B2. But fit ‘C’ and C2 category vide letter dt. 01.08.05 to

f p};gjxdfplt_qxﬁﬁve job in HQ. u

' an ’ﬂ iHence the cle of Sri Sanjeeb Kr. Deb, Constable alongwith the relevant document as

g received. _fro'm Railway Board are sent herewilh 1o provide an altemative job in ‘C' or C2
; : category atyour end under intimation to the Railway Board and this office. '

. o [ -

DA : As l:_ibovc. ' . /
' . SCCIBAILG o
i . _ : Jor Chief Security Commissioner
: S ' - - N F. Railway, Maligaon,

Copy to :
1. The Under Secretary (ABE), Railway Board, New Delhi.

2, S1i 8. K. Deb, Constable/10335 ‘A Coy 1" BN/RPSF/LMG
through IPF/1" BN/RPSF/LMG -
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: Dafe- Jume - o5 2007 ¢b
» . The IMv1,Railwey Hmmazer(P) o o % L

RS -Fe Reilway,
Lumding

(Through sroper channel)
Hon'ble Str,

Subi~ Providing m alternative job at Rmgla

Divieien over E.F,Rallway.

W.th profowmd regpect md humble submismion, it in
kind information that I, Censtable/FD 10335 S8mjid Kumar
'Deb. of No.1H/RPSF/Lurding, peing medioslly decategorised
vide CHS/NFR/L¥G's letter KooH/219/1LH dated 265052005
applied for providing sn alternative job at HF;MI{Q/I‘&G;“
gbich was forwarded to GH(P)[NFI{/Eali%aon by Dy Secy, -
Ballway Boamd vide letter Fo¢2005/Jec ABE)/RE/10 dated .
- 0140852005, conveyed, b¥ [0S0/ FPR/NFR/FLG letter NoSP/R/227/
. SWPRL.IV/RB dated 19,0112005, But 411 such time T have no
any information regarding ay altemative job exocept :
- roceiving letter from C3C/NFR/Madigeon. Wtimately I have

come 10 kmow from CHO/HMIG's office that my case has been
forwarded at your office vide C30/MIG's letter Ro'lR/206 f2/
Pt-V(6) deted 0670672006 vherein I have not subml tted any
willingness % forward my cage in Lumiing Diviston: ‘

- It is, therefore, requested to your kind honowur that
By case for providing an altemative job may please be

- Torwarded to RANGTA: DIVISION:
' Your kind co~operation is Bsoliolted.’
- Thenking you in sticipation.

. Youzs faithfwly -

(348JIB KUMAR DBB)
o : HC?{WI'O%S Of:.f'_ -
Gopy t03- 01BN/ RPSF/m.

The Hon'hle C3C/RPF/NFR/Maligson for Kind informatien eage. AR
The Hon'ble GH(P)/ NFR/Maligeon for king information pl'e!i}‘se;‘*"' e

Somdip w9 Dol
(SASTIB KUMAR DER)

- _CT/MD/10335 of
Ho:{ BN{’MF?L?E‘. )

Grbhrind o b o <oy
{'g.‘N ST Lom B

Adv o el



" No.1BN/13/5/2007-

~1 | ANNEXURE E

)

&

HEADQUARTERS NO.1 BATTALION RAILWAY PROTECTION SPECIAL FORCE DISTRICT

Dated June 08, 2007

To '
The General Manager (P)
N. F. Railway, Maligaon

Sub: - Representation of CT (MD)/10335 Sanjib Kumar Deb of No.1BNRPSF/LMG
for prcx)yiding an altemative job at Rangiya Division over N.F.Railway.

AR AN

The above named staff of this battalion, working against superanumerary post,
was medically decategorised on 26.05.2005 vide CMS/NFR/LMG's L/No. H/219/LM dated
26.05.05. Accordingly, he applied for alternative job at NFR/HQ/MLG, which was
forwarded at your good office by Railway Board vide No.2005/Sec (ABE)/RR/10 dated
01.08.05 being conveyed by CSC/NFR/MLG's L/No. P/E/227/SM/Pt.IV/EB dated
19.01.2005. But still now he has not been provided any alternative job.

Further, staff concerned has submitted an application stating therein that his
case has now been sent to Lumding Division at the office of DRM (P)/NFR/Lumding for
providing alternative job by CSC/NFR/Mahgaon vide letter No. E/206/2 Pt-V dated
06.06.06 without his w:llmgnes7"§ﬁ3ﬁ"and requested to forward Ris case at Rngiya

Division over N. F. Railway for providing an altemnative job.

His application in original is sent therewith for kind perusal and necessary action,
please.

DA: 01 ' A %}JO
| COMMANDING OFRICER -

NO.1BN/RPSF/LUMDING
Copy to:-
1. CSC/RPF/NFR/Maligaon for kind information and necessary action please.(DA:01)
2. DRM(P)/NFR/Lumding for kind information and necessary action please. (DA:01)
ECat ¢
/ v 2ot 'COMMANDING OFFICER
g -~
) 0 y NO.1BN/RPSF/LUMDING
P, 7
4 J)’ 1
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